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DELHT LEGISLATIVE ASSEMBLY SECRETARIAT

BULLETIN PART-II

(General information relating to legislative
and other matters)

Tuesday, April 28, 1998/Baishakha 8, 1920 (Saka)

No 390

Nomination of Members to the
Delhi Water PRoard.

As per provisions of section 3(2) (iii) of the Delhi
Water Bcard Act 1998, Hon'ble Speaker, Delhi Vidhan Sabha
has been pleased to nominate the following members on the
Delhi Water Board:

T Shri Rajendra Gupta (Timarpur)
25 Shri Gauri Shankar Bhardwaj
3 Shri Deep Chand Bandhu
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